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FORM B
PUBILIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

For the attention of the Stakeholders oOf
FLOW BANGALORE WATERJET PRIVATE LIMITED

PARTICULARS | DETAILS ]
Name of corporate debtor I'T.OW BANGALORE WATERIET PRIVATE {\
LIMITED |
' Date of incorporation of corporate debtor 01/09/2010 1
Authority under which corporate debtor is Registrar Of Companies, Bangalore I
I incorporated /
I | registered |
! s | Corporate Identity No. / Limited Liability U31104KA2010FTC035032
[ ; * Identification No. of corporate debtor 7
! ‘ S| Address of the registered office and 0/12, Primrose Road, Gurappa Ave'nue,
3 I . e . Bangalore-560025, Karnataka, India.
. i l principal office (if any) of corporate debtor ) B
'; ‘ 6. Date of closure of Insolvency Resolution [25th August 2025
| g | Process I \
E 7. | Liquidation commencement date of 75th August 2025 (Order Received on 26th ‘
g corporate debtor - August 2025) :
8. | Name and registration number of the Name: Srinivas Thatikonda ]
‘ ' insolvency professional acting as liquidator Regn No: IBBI/IPA-002/IP N00631/2018- i
; | 2019/ 11886 1
f 0. i Address and e-mail of the liquidator, as Sat No. 006, Nanda Ashirwad Apartments |
‘ . . 0.1, Canara Bank Colony, 2nd Main, Chandra
I : registered with the Board Layout, Bengaluru-560 072, Karnataka, India. |
L 1 Email:srinivas@srinivasthatikonda.com
' 10. | Address and e-mail to be used for Flat No. 006, Nanda Ashirwad Apar‘tmentS
. L. INo.1, Canara Bank Colony, 2nd Main, Chandra
' correspondence with the liquidator Layout, Bengaluru-560 072, Karnataka, India. |
L f Email:flowbangaloreibc@gmail.com |
11, | Last date for submission of claims 24" September 2025 |
‘ : (Being the 30" day from the date of the
| liquidation order) |

hat the National Company Law Tribunal Bengaluru has ordered the

Notice is hereby given t
ATERJET PRIVATE LIMITED on

commencement of liquidation of the FLOW BANGALORE W
25th August 2025 (Order Received on 26th August 2025).

RJET PRIVATE LIMITED are hereby called upon to

The stakeholders of FLOW BANGALORE WATE
September 2025, to the liquidator at the address

submit their claims with proof on or before 24"
mentioned against item No.10.

submit their claims with proof by electronic means only. All other creditors

The financial creditors shall
he proof in person, by post or by electronic means.

may submit the claims with t

Submission of false or misleading proof of claims shall attract penalties.

\/‘, b,
8

Srinivas Thatikonda

Date: 28th August 2025
Place: Bengaluru

Liquidator
IBBI/IPA-002/1P-N00631/2018-19/11886

In the matter of FLOW BANGALORE WATERJET PRIVATE LIMITED
AFA NUMBER: No: AA2/11886/02/061124/202971 | AFA Valid up to 31/12/2025
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Bengaituru

Friday, August 29, 2025
BENGALURU

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of Indi id
Process) Ragufaﬁons'? 2,(’)16) Beaac

For the attention of the Moh;ld.rt of
FLOW BANGALORE WATERJET PRIVATE LIMITED
- - = o

]
5

insalvency professional acting as

Regn No:IBBI/IPA-002/IP N00631/2018

ot 2018 11886 .

9 |Address and e-mail of the liquidator, as
registered with the Board

Flat No. Dn&ﬂ, Nanda Ashirwad

Chandra Layous, Bongautscast oos”
ra 0 uru

Klmaukl‘rndll. s
Email:srinivas@srinivasthatikonda.com

Flat No. 006, Nanda Ashirwad
rtments

No.1, Canara Bank Colony, 2nd Main,
Chandra Be

hromr b ndlil:,‘ ngaluru-560 072,
Email:flowbangaloreibc@gmail.com

24th September 2025

Address and e-mail to be used for
correspondence with the liquidator

11 |Last date for submission of claims

}Befngl e 30th day from the date of the
iquidation order|

Notice is hereby given that the National Company Law Tribunal Bengaluru has ordered the
commencement of liquidation of the FLOW BANGALORE WATERJET PRIVATE LIMITED on
25th August 2025 (Order Received on 26th August 2025).

The stakeholders of FLOW BANGALORE WATERJET PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 24th September 2025, to the liquidator at the
address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in persan, by post or by electronic means,
Submission of false or misleading proof of claims shall altract penalties.

Date: 28" August 2025
1Phu: Bengaluru

Sd/-
Srinivas Thatikonda

Liqu r
IBBI/IPA-002/1P-N00631/2018-19/11886
In the matter of FLOW BANGALORE WATERJET PRIVATE LIMITED
AFA NUMBER: No: AA2/11886/02/061124/202971 | AFA Valid up to 31/12/2025

Ide all liabilities of the party under Gold Loan as well as any other loan/ credit

Sd/- Authorised Officer
Union Bank of India.

Name of corporate : FLOW BANGALORE WATERJET
PRIVATE LIMITED

i Date of .Uf debtor [01/08/2010 DICAL & = RASTR

iAuthorlays g u:tggrtwmqh corporate debtor |Registrar Of Companies, Bangalore 1 R PRO R ORPORATIO

Identity No. / Limited Lj P . RA 8340

w ﬂsﬂg?yof mmddé.ég::!“ty U31104KA2010FTC055032 5
5 |Address of the registered office and 6/12, Primrose Road,G A 3
{ncgelofic f oy ofcopri e |G Sz, Kamatigs, inda. -01/HR-23/139/1378 Dated: 28.08.2025

Reg ms#rr&gfs;nmwency 25th August, 2025 ; ¢ Advertisement |
7 |Liquidation commencement date of | 25th August 2025 (Order Received on alth Infrastructure Development & Procurement Corporation '

corporate debtor 26th August 2025) istrative control of Department of Health, Medical ion&|
8 [Name and registration number of the | Name: Srinivas d, is engaged to unify the procurement of drugs, equipr

frastructure facilities, to take/grant on lease or otherwise health
ics in order to maintain high quality, reduced costs, improve
to the Government Health Institutions etc in the State. The
ections issued by the Department of Health, Medical Education
Jharkhand from time to time to ensure achievement of various
dmanner.
th Infrastructure Development & Procurement Corporation
of energetic and hard working candidate, on contract basis, who
ide results within prescribed time and agrees to abide by the rules
khand Medical & Health Infrastructure Development &
rits employees from time to time.

described below:-
ineration Qualification & Eligibility Criteria Age
Minimum Qualification: Applicant |Maxim
must have B.E. / B.Tech / B.Pharma | upto 50
. 6600 /- regular Course. TS,
dated of Rs. |Minimum Experience - Minimum 12
years experience in Logistics
epartment, | Management of Drugs & Medical
. | Equipments / Quality Control & well
(wifiem) versed in Drugs & Cosmetic act 1940,
— 2248 /f30, | Contract Law etc. Working in Govt,
27.09.2024) Sector will be preferred.

for a period of 3 years from the date of appointment. The contract
is for a further period of 2 years on the basis of satisfactory
be terminated on the basis of unsatisfactory service without any

NORTH WESTERN RAILWAY | PUBLIC NOTICE
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is 25.09.2025 till 5:00 pm (On all working days from 10.00 AM to
“hreceived after last date/time will be refused/rejected.
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